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To,

THE GAUHATI HIGH OURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.vrr-los l2oottq( 6L tA
Smti layashree Bora,

It. Rcgistrar (Vigrlancc),

Gauhati High Court,
Guwahati.

Shri Aminur Rahman,

Special Judge, CBI, Assam,

Addl. Court No. 3, Guwahatt.

)L
Dated Guwahati the 24 Scptemb er, 2OZ4

Casual leave.

You r I etter No. SPL/CBI-3/3 5 I CL(O) I 636 I E, dtd. 20. Og. zO24

Sub:

Ref:-

Sir,

with refcrcnce to thc abovc, I am directed to inform you that your prayer for
casual leave on 21.09.2024 has bcen granted. The special Judge, cBI, Assam, Addl. court
No. 1, Guwahati, and in hls absencc, thc Special ludge, CBI, Assam, Addl. Court No. 2,
Guwahati, and in his abscnce, the Distnct & sessions Judge, Kamrup (Metro) shall rcmain rn
charge of your Court and Offlce in your absence.

Yours faithfully,

Ht-
]T. REGISTRAR (VIGItANCE)

Memo No.HC.VII- tost200ttq 6 I - 1(Al tA, dated , 2\- o1-21
Copy to:

The Special ludgc, CBI, Assam, Addl. Court No. 1, Guwahati
Thc Spccial ludge, CBI, Assam, Addl. Court No. 2, Guwahatr
Thc District & Sessions Judge, Kamrup (l'4etro), Guwahau.
Thc Prolcct l.4anager, Gauhatr High Court.
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